
 
COURT-I 

IN THE APPELLATE TRIBUNAL FOR ELECTRICITY 
(APPELLATE JURISDICTION) 

 

 
APPEAL NO. 199 OF 2015 

Dated: 
 

26th October, 2016 

Present: Hon’ble Mrs. Justice Ranjana P. Desai, Chairperson 
  Hon’ble Mr. I.J. Kapoor, Technical Member 
 
In the matter of

 
: 

Maharashtra State Power Generating Co. Ltd.   .... Appellant(s) 
 Vs. 
Maharashtra Electricity Regulatory Commission & Ors. ....    Respondent(s) 
 
Counsel for the Appellant(s) : Mr. M.G. Ramachandran 
      Ms. Ranjitha Ramachandran 
      Ms. Poorva Saigal 
 
Counsel for the Respondent(s) : Mr. Buddy A. Ranganadhan 
      Mr. D.V. Raghuvamsy for R-1 
 
      Mr. G. Sai Kumar  

Ms. Himangini Mehta for R-2 
  

 
ORDER 

 List the matter on 
 

09.11.2016. 

 
 
    (I.J. Kapoor)        (Justice Ranjana P. Desai) 
Technical Member      Chairperson 
 
ts/vt 
 


